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data with a ‘wrongful motive'. And, the entire recent sting operation
exploited this loophole. Secondly, the IPC penalizes theft of ‘movable
properties’. But, when it comes to stealing digital, soft imnmovable
properties, the IPC does not come to the rescue of the affected. The
other point is, since technology is changing rapidly, there is, a need to
have an expert group to review the IT laws frequently. Thank you, Sir.

SHRI UDAY PRATAP SINGH (Uttar Pradesh): Sir, | associate myself
with the Special Mention made by Shrimati N.P. Durga.

Concern over circulation of fake currency notes in
the country
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Concern over poor services of Air India on airports of
' UK and USA

SHR! VARINDER SINGH BAJWA (Punjab): Sir, | draw the attention of
the Government to the very poor and unsatisfactory passenger services
being rendered by the Air India in its international flights, especially at the
UK and the USA airports, putting the passengers to numerous
inconveniences. These observations are based on my personal
experience during my recent visit to the UK and the USA.
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